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PAPERS LAID ON THE TABLE
NOTIFICATION UNDER NAVY AcCT

THE DEPUTY MINISTER IN THE
MINISTRY OF DEFENCE (SHRI K. P.
SINGH DEO): I beg to lay on the Table
a copy of the Navy (Pension) Amend-
ment Regulations, 1982, (Hindi and Eng-
lish versions) published in Notification No.
S.R.O. 139 in Gazette of India dated the
12th June, 1982, under section 185 of the
Navy Act, 1957.

SHRI C. T. DHANDAPANI (Pallachi):
One hon. Member of this House, Shri
Kandaswamy had been to see a police offi-

cer, but he has been insulted....(Inter-
ruptions)

MR. SPEAKER: We will see, It has

been brought to my notice. You have
given it to me. I will see.

(Interruptions)
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Why don’t you get my permission and
then speak when I am going to listen?
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PROF. SATYASADHAN CHAKRA-
BORTY (Calcutta South): The hon.
Minister is here. Sir, the Minister is sitting
here. (Interrupiions) Just a minute......

MR. SPFAKER: This is not the way.

PROF. SATYASADHAN CHAKRA-
BORTY: There is utter failure on the
part of the Government on this power
question. We are going to demand the
dismissal of the Central Government be-
cause there is no water, no electricity.
There is utter failure on the part of the
Central Government.

(Interruptions)

MR. SPEAKER: I have allowed Shrl
Harikesh Bahadur.

=t gidw W (T@R): 7@ 9w
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. (zaeyTT).
PROF. SATYADHAN_ CHAKRA-
BORTY: If you cannot do it properly, get

out.

AN HON. MEMBER: Who will take

over?

PROF. SATYASADHAN- CHAKRA-
BORTY: We shall.



